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[*T. /. G197/BSL div/LC 120/Takali Vlg/RSP/20A]
AT THTL AT, TCF TATHF ATeFRRT (FHm)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 5th March, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 1207(E)— In exercise of the powers conferred by sub-section (I) of section 20 (A) of the
Railways Act, 1989 (24 of 1989) (herein after referred to the Railway (Amendment) Act 2008 (No.11 of
2008), the Central Government, after being satisfied that for the public purpose, the land, the brief description
of which has been given in schedule annexed hereto, is required for purpose of execution, maintenance,
management and operation of Special Railway Project, namely, “Proposed construction of ROB in lieu of
Level Crossing Gates no. 120, Railway Km 330/8-10, block section Chalisgaon- Vagali between
Igatpuri- Bhusawal section of Bhusawal Division” hereby declares its intention to acquired such land.

Any person interested in the said land may, within a period of thirty days from the date of publication
of this notification in the Official Gazette, raise objection to the acquisition and use of such land for the
aforesaid purpose under sub-section(I) of section 20D of the said Act.

Every such objection shall be made to the competent authority, namely, Sub-Divisional Officer
Chalisgaon, Division Chalisgaon, District Jalgaon, in writing and shall set out the grounds thereof and the
competent authority shall give the objector the opportunity of being heard, either in person or by legal
practitioner and may, after hearing such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20 D of the said Act
shall be final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
“Proposed construction of ROB in lieu of Level Crossing Gates no. 120, Railway Km 330/8-10, block
section Chalisgaon- Vagali between Igatpuri- Bhusawal section of Bhusawal Division”, Project in the

state of Maharashtra.

(PROPOSED CONSTRUCTION OF 2-LANE ROB WITH RUB IN LIEU OF LEVEL CROSSING NO. 120)

Sr.

No Village

Land
Acquisition
Proposal No

Taluka

Land Owners Name
according to Survey / Gut
No Extracts

Survey
/ Gut
No.

Land
Holding
Method

Total
area as
per
7/12 (in
Ha.)

Acquisition
Area
(In Ha.)

DISTRICT: JALGAON

1.

TAKALI Pr. Cha.

CHALISGAON

Arvind Sampat Patil Vijay
Kashinath Songire Vimalbai
Kashinath Songire Abhijeet
Shravan Pawar Shankar
Shravan Pawar Gokul Sonu
Choudhary Vivek Sharad
Arkady Sandeep Sharad
Arkady Chandrashekhar
Vishnu Choudhury Rajshree
Manoj Shirole, etc. and as
per 7/12

18 Part

1.6000

0.1213

Sunandabai Suryakant
Golait Pran Abhimanyu
Pawar Vimalbai Abhimanyu
Pawar Veerbhan
Abhimanyu Pawar
Shantaram Abhimanyu
Pawar Vijay Bhivasan
Pawar Gujar Kalabai
Bhivasan Pawar Gujar Kiran
Bhivasan Pawar Gujar
Narendra Bhivasan Pawar
Guyjar, etc. and as per 7/12

150
Part

3.2000

0.1837

Nathu Manji, Motiram
Manji Sukdev Krishna
Pawar Ramdas Krishna
Pawar Dagubai Daulat
Anjanabai Bhaga  Jijabai
Govinda Gangaram Vaman
Pawar Dattu Vaman Pawar
Leelabai Parshuram

Jijabai Kashinath Mandabai
Vaman

Sonji Manji

Vaman Gangaram, etc. and
as per to 7/12

151
Part

0.0900

0.0051

Bhimrao Motiram Gujar
Baliram Motiram Gujar
Shamrao Motiram Gujar
Arjun Motiram Gujar Ashok
Yashwant Pawar Shalini
Karbhari Ghevre;
UshabaiBappu Ghevre

152
Part

1.3900

0.1171
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Sr.
No

Land
Acquisition

Proposal No.

Village

Taluka

Land Owners Name
according to Survey / Gut
No Extracts

Survey
/ Gut
No.

Land
Holding
Method

Total
area as
per
7/12 (in
Ha.)

Acquisition
Area
(In Ha.)

10.

Seemabai Himat Ahire
Vasantabai Yashwant Pawar
Bhagubai Ganpat Pawar
Ramesh Ganpat Pawar
Madhukar Ganpat Pawar
Sudam Ganpat Pawar
Pramilabai Dashrath Gujar
Nirmalabai Vishwanath
Gujar According to
Ranjanabai Suresh Ahire,
etc. and as per 7/12

Dattu Sukhdev Gujar

Yuvraj

Sukhdev Gujar
Pandharinath Sukhdev Gujar
Sudham Sukhdev Gujar
Shalik Ramdas Gujar Bappu
Ramdas Pawar Suresh
Ramdas Pawar According to
Pran Ramdas Pawar, etc.
and as per 7/12

153
Part

9.8600

0.1039

According to Vikram Bhaga
Gujar, Ramesh Trambak
Vani, Devendra Purushottam
Brahmankar, etc. and as per
7/12

154
Part

0.9057

0.0780

Dasharatha Bhaga Gujar,
Bagwan  Bhaga  Gujar,
Shivaji Kautik Pawar Gujar,
Nana Kautik Gujar,
Subhadrabai Tanhaji Ahire,
etc. and as per 7/12

155
Part

2.1700

0.0172

Lala Shravan Gujar, and
according to 7/12

156
Part

2.7200

0.0054

Gambhir Bhaga  Gujar,
Bharat Bhaga Gujar, Sarubai
Vishwanath Patil, etc. and as
per 7/12

157
Part

1.7700

0.0128

Kissan Khandu Bhoi Dinesh
Rajendra Choudhury

Manoj Rajendra Choudhury
Dinesh Rajendra
Choudhury

Pushpanjali Satish
Choudhury Ushabai
Rajendra Choudhury
Dnyaneshwar Jagannath
Choudhury

Rajendra Trimbak
Choudhury

Nitesh Pundalik Choudhury
Popat Bagwan Choudhary

166
Part

3.9000

0.0507
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Yogita Popat Choudhary,
and as per 7/12
11. Badrinath Shravan 167 1 3.1955 0.0353
Chaudhary, Ranjana Part
Balasaheb Patil, Neelima
Vishwas Patil, Nikhil
Govind Singh Rajput,
Neelima Bhaskar Vani,
Ramakrishna Khandu Patil,
Kamlakar Baburao
Mabhindlekar, Rajendra
Shankar Patil, Sonali
Tukaram Patil etc. as per
7/12
Total 30.8012 0.7305
(Ha.) (Ha.)

[F. No.: G197/BSL div/LC 120/Takali VIg/RSP/20A]

BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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